IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

AT HYDERABAD

B./A, No. 511/93,

HYDERABAD BENCH

Dt. of Decision : 28.7.94.

Mr. M. Nagappa «eo Applicant.

s

1. Union of Indifestsy uéneral,

Andhra Pradesh Circle,
Hyderabad,

2. Tha Postmaster General,

Southern Region,
" Kurnool.

3. Superintendent of Post Offices,
Kurnool,

.. Respondents.

Counssl for the Applicent : Mr. K,5.R. Anjaneyulu

Counsel for ths Respondsnts: Mr. N.R.Deavaraj,Sr.CGSC.

CORAM:

THE HON'BLE SHRI JUSTICE V. MEEL @RI RAQ : VICE CHAIRMAN
THE HON'BLE SHRI R. RANGARAJAN

»

: MEMBER (ADMN.)

ee?
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Copy tos~
1. The Chief Postmaster General,Andhra Pradesh Circle,

[ ) SRY- SRS PRS- |

2. The Postmaster General, Southern Region,Kurnool,

3. Superintendent of Post ‘Offices, Kurnood.

. One copy to Mr.K,3,R.Anapaneyulu,iivocate,CAT,Hyderabad,
« One copy to Mr.N.R,Devaraj,Sr, 3G3C,CAT ,Hyderabad.
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A 6. -Ones copy to Library,CAT,Hyderabad,
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0.4.M0,511/93. .

. oo " T JUDGMENT T De: 28.,7.94

' ' ‘" (AS PER HON'BLE SHRT K.RANGARAJAN, MEMBER (ADMINISTRATIVE)

- T T

the applicant and Shri N.R.Devaraj, learned standing

. counsel for the respondents.

. ' 2. This application has been filed praying for a
direction to the respondents to consider and promote
____8cCheme
the applicant to the next higher grade E@Qg{JBCRZWith
effect from 1,10.1991 giving him due seniority on the

appropriate place ie.,, between S1,Nos.6 and 7 (T,Surya-
narayana and Y.Ramalingaiah} with all consequential

benefits from 1.10,19%91,

3. At the time of hearing, it is stated for both
the sides that the relief asked for has alreédy been

granted as per Memo No,ST/SBCO/BCR/93, dated 13.6.199 .

4, Ag such, this 0A has become infructuous and

accordingly it is dismissed, No costs,

(R.RANGARAJAN) (V,KNEELADRI RAQ)
MEMRER (ADMHN, } ~ VICE CHAIRMAN

DATED: 28th July, 1994,
Qpen court dictation.
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